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PuRCHASE OF SIUPS PROM FOI\BIGN 
SHIPYARDS 

. -404. SHRI S. R. DAMANI: Will the 
Minister of TRANSPORT AND SHIP-
PING be pleased to state : 

(a) wbether there arc proposals to buy 
ships from foreign shipyards worth about 
Ra. 70 crores to replenish our coastal lleet; 

(b) whether any . representatiolls have 
bee:J received Ill!ainst this move from the 
local ship builders and whether chances 
·exist in the country for developinR a large 
8bipyard in the private sector: and 

(c) if so. the efforts made by Govern-
ment to assess the indigenous potentialities 
fo build at least a part of the number of 
sbillS proposed to be bouRht from outside 
agCncies ? 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. RAO): 
(a) Presumably the Hon'ble Member is 
referring to the report recently submitted 
bY a Study Group of the NatiO':lal Shipping 
Board which examined the problems of 
tile coastal shipping industry and indicated 
a. programme of acquisition of 23 vess::h 
of 14,000 DWf each at a total estimated 
O\l!It of about 70 CroTes, spread over a 
"PCriod of 12 years. The National Ship-"2 Board bas not yet considered the re-
·POrI. The question of Government con-
1lidering the proposals will arise only afICr 
~ oommenls of the NatiO':lal Shipping 
Board have been received. 

(b) and (c). While no representations 
have been received from the local builders, 
the Hindustan Shipyard Ltd. is already 
formulating proposal$ for expanding its 
production capacity durinR the Fourth 
Plan period. The existing and potential 
capacities of the other yards i:! the public 
and priV&1e sectors are also beinli as_sed 
jg .connection with the formulatiOll of the 
~urth Five Year Plan. After this .bas 
~ lIone IIIId proposals included in the 
Fourth Plan, it will· be possible 10 say 
bow many ships for the coastal llcet could 
be built in India. 

JUMBO J£TS FOR Ant-INIIIA 

·4OS. DR. RANEN SEN: 

SHRJ INDRAJIT GUPTA: 
, Will the Minilter of TOURISM AND 
<lWIL AVIATION be plealild to state~ 

(a) whether it is .. fact that tho _ 
posal to buy two supenenic aircrafti fOI' 
Air-India in addition to two Jumbo .. 
has been dropped; and ' 

(b) if so, the reasons therefor 7 
THE MINISTER OF TOURISM ANI) 

CIVIL AVIATION (DR. KARAN 
SINGH): (a) While Air-India have riot 
yet placed a firm order for Supersonic air-
craft. they are holding delivery positiOlls 
for two U.S. SSTs and two Concordes: 

(b) Does not arise. 

HIPPIES IN DELHI 

·406. SHRI HARDA Y AL DEVGUN: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Governme':lt are aware that 
the Hippies in Delhi are doinR illegal trade 
in foreign currencies; and 

(b) if so, the steps taken by Govern-
ment in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS tSHRI 
VIDYA CH.t.RAN SHUKLA): (II.) The 
connotation of the term 'Hippies' is not 
known. If it is taken to connote vagrant 
foreign nationals, who do not conform to 
the normally accepted standards of drOOlS 
ctc., it may be stated that some person. 
of this kind have been found to have in-
dulged in iIIe~al transaction in forel;n 
exchange. 

(b) The Enforcement allencies of the 
Government continue to hi: vigilant and .. ' 
and when any case of contrave:ltion of !be 
Foreign ExchanRC ReRUlation Act COIIIeli 
to their notice suitable action under tbe 
law is taken. . ~ . 

ARRESTS DUltING ·KUTCH MOVEMENT 

*407. SHRI SHRI CHAND GOYAl:.: 
Will the Minister of HOME AFFAJRS,'"" 
pleased to state : 

(a) the" number of persona arrested f« 
courting Satyagrah against Kutch -:,w.~; 

and 
(b) whether Govemment have reCe!~ 

any complaints of maltreatment or ..... e 
SatyaRfahis 7 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) 1,9046 
persons were arrested in OaJarat and 8% 
persons were arrested in Delhi fer defylns 




